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Title: Further discussion on the recent summit-level held between India and Pakistan in Agra moved by Shri Mulayam Singh Yadav on
the 24th July, 2001.(contd.)

SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Sir, in this discussion today, may | know at what time the Minister of
External Affairs will intervene? We have a large number of speakers in the list. We may reduce that. We would like
to know from the Treasury Benches at what time the Minister of External Affairs will intervene in the debate.

MR. SPEAKER: There are seven speakers and his name has been listed at serial number eight.

DR. VIUAY KUMAR MALHOTRA (SOUTH DELHI): Sir, the time was fixed according to the strength of the parties. If
the time has already been taken, then the speakers should not be permitted to speak. Otherwise, the speakers
would like to speak, but it should be according to the time that has been fixed.

SHRI PRIYA RANJAN DASMUNSI : Sir, we would like to know whether the Minister of External Affairs will intervene
in the debate today or not.

MR. SPEAKER: We are well within the time. Maybe, around 5.30 p.m., the hon. Minister may intervene. Now, | give
the floor to Shri Ali Mohd. Naik.
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SHRI BASU DEB ACHARIA (BANKURA): Since the Minister of Defence happens to be in the House, he should
apprise the House of the position....(Interruptions)
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SHRI ADHIR CHOWDHARY (BERHAMPORE, WEST BENGAL): | would like to know whether the Minister is at
least aware of it or not....(Interruptions)

SHRI E. M. SUDARSANA NATCHIAPPAN (SIVAGANGA): The Government should make a
statement....(Interruptions)
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SHRIR.L. BHATIA (AMRITSAR): Mr. Speaker, Sir, the previous speaker, Shri Naik, in most of the part of his speech, was
saying that so many Hindus have died and that so many Muslims have died. | want to assure him that any person who
died in Kashmir was an Indian. It is not the question before us whether he was a Hindu or a Muslim. That is why, we are
defending Kashmir for the last 50 years. He raised one more question which he should have asked the Government as
his Party is also in the NDA. He has said that Shri Abdullah is our elected leader and that he is our leader in Kashmir. He
should have been fully associated with the talks. He should also have been included in the delegation which the Prime
Minister took to Agra. It is because he represents Kashmir. Kashmir is not represented by Hurriyat. He should have been
fully associated. But Hurriyat has suddenly become very important. But they represent nobody. They represent only
Pakistan. But the Press as well as the Government is trying to talk to them. The Government is sending Shri Pant to them.
You are giving them importance. They are nobody. They should not be recognised. The only person in Kashmir who
should be recognised is Shri Abdullah.

Sir, Agra Summit was a very important Summit in which Indian as well as Pakistani people were interested. Rather, |
would say the whole world was interested and they were looking to the meting of Shri Vajpayee and General Musharraf.
They were looking as to what would be the outcome of that meeting so much so that 500 journalists from all over the
world came to Agra to report the result of the meeting. In India all the Opposition Parties fully supported the Government
to go for talks because we believe that ultimately dialogue is the answer to the disputes between the two countries. For
that, India did make some preparations and | appreciate that. Those preparations were that they announced cease-fire.
That was a good augury to create good conditions for the talks.

And they released some Pakistani prisoners. That was another step.

The third step which you took was the reduction of tariff on goods imported from Pakistan and the fourth step was that
you offered scholarships for Pakistani students to come and study in India. The last one was that there was a relaxation
in visas. These are the good things with which you tried to create an atmosphere but unfortunately, it was not considered
important by Pakistan. There was no response from their leaders and all our efforts went waste.

| want to ask you a very important question. You have always been saying that there will be no dialogue with Pakistan
unless cross-border terrorism is stopped. Prime Minister said it; you said it a number of times and the Home Minister also
said it. What happened then that immediately, there was a U-turn in your foreign policy and you went for talks? The
country does not know about it. And we are surprised as to what happened. While changing this policy, did you consult
your colleagues? Was it discussed in the Cabinet? Was it discussed in the NDA? You have created a national defence
security system. Could you talk to your Chiefs of the Army which has a direct bearing? These talks have a bearing on the
Kashmir issue. Of course, when you want to change your policy, you may be aware that it has to be based on a national
consensus. You should have consulted all of us. There are very good people in the Opposition who are interested and
you should have consulted them so that a national consensus could have been built on this issue. What was the
necessity of changing this policy? | would like to know whether there was a changed condition in Kashmir or military was
reduced? Or was it that you got some kind of an information from the second track which the Prime Minister has started
with Pakistan and you got information that some kind of a change is there in the thinking of the leadership of Pakistan?

Apart from that, America is taking a lot of interest in the negotiations. They are asking India and they are asking Pakistan
about it. Their Minister came, went to Pakistan and came to India. They must have consulted you; they must have
consulted them. Was there any indication from those talks that Pakistan has changed its mind and that they are ready to
come to the table with an open mind and have a dialogue with us?

My complaint is that you talked to the wrong person. You talked to Mr. Musharraf who usurped power in Pakistan. He was
a military general. He took over power in Pakistan. He was opposed by all the political parties there. Some people even
went to the court to dislodge him. And Mr. Musharraf called a meeting of the Opposition leaders before coming to India.
But they refused to talk to him. They said, "You have no status, you have no locus standi, you have no mandate of
Pakistan. Then, why are you going there?"

About the international situation, America did not like the change in Pakistan. Similarly, Europe also did not like. They
were hardly making up their mind as to how to deal with the situation in Pakistan and you invited him.

Sir, you must know that the Army in Pakistan has a vested interest.



Right from the inception of Pakistan, the Army is dominating there, whether it is a civilian power or a military power. The
military people have dislodged the elected Governments for four times in Pakistan and usurped power. In Pakistan,
military is above the Constitution, but in India, Army is under the President, under the Parliament and under the Prime
Minister. But there is no such thing in Pakistan. It is a separate entity there and they do not agree with the civilian
Government over there. So, our Government is dealing with an Army man and the hon. Minister of External Affairs also
belonged to the Army. Therefore, he should have known their mindset and their way of thinking. They know only the
barrel of the gun and they do not believe in negotiations. So, | believe that our Government is dealing with a wrong
person.

Sir, what is the policy of the four military dictators who ruled Pakistan at different periods of time? Their domestic policy,
their foreign policy and their military policy are all based on only one point, the unipolar point as to how to get Kashmir by
aggression. They made three attempts for that earlier and for the fourth time, there was the Kargil conflict in the year 1999.
This is their thinking and our Government has tried to invite him here for talks.

I would like to submit that our Government ignored the history also. When our Government decided to talk with the leader
of Pakistan, they should have known the history of Pakistan in the last 50 years. At the time of Partition, they said that the
Partition had taken place between Hindu India and Muslim India. We are not surprised about it, but they have been
insisting on the two-nation theory. Secondly, they said that Kashmir is an unfinished agenda of Partition. They said that
all the areas were divided, Kashmir remains to be divided and they have to make a decision whether Kashmir has to go
with Pakistan or India. They were claiming Kashmir because it is a Muslim-majority State and they refused to believe that
the Maharaja of Kashmir had acceded to India. So, our Government is dealing with that person who does not believe in all
these things. Therefore, they have ignored the history.

Sir, at the time of Partition, | belonged to West Pakistan and when Patrtition took place, the Muslim League said: " €9 &
ferar & mifesw, @rs@x o fesgw=". That mentality is still there and even today, the Muslim League is saying the same
thing over there. They say that first they will take Kashmir and then they will take India. That is their intention. They
also said that one Pakistani solider is equal to 10 Indian soldiers. Such is their thinking and if you recall Shri
Bhutto's statement, he said: "we will have a 1,000 year war with India to take Kashmir". When this is their thinking,
our Government is talking to a wrong person. | think they did not read the history and the background of the
relations between our two countries.
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Sir, Gen. Pervez Musharraf had declared some time back that he did not agree with the 1949 Agreement with India.
He repeated the same thing about the 1972 Agreement also. He did not appreciate even the Lahore Declaration for
which our Prime Minister went there to show the goodwill of India.

17.00 hrs.

We chose to bring this man to India. They say about 'two-nation theory'. We say that India cannot accept the two-
nation theory . India is a secular country. Sixteen crore Muslims did not decide to go to Pakistan. That is the secular
policy of India.

Their policy also failed when Bangladesh was separated from Pakistan. The Bangladeshi Muslims refused to live
with Pakistan. In spite of the fact that their theory is wrong, their Army is still continuing to have their base on that
theory.

| say that the invitation was also at a wrong time. You were talking to a wrong man. You did not understand the
history. Now, | say that the timing was wrong. When Shri Musharaff took over - usurped power — as President, he
dismissed Shri Tarar, the elected President of Pakistan. There was uproar in Pakistan. The Pakistanis turned
against him. All political parties turned against him. When he asked them to give him advice and have a talk with
them as he was going to Agra, they refused to talk to him. They did not talk. They said, "You have no /ocus standi."
The people went to court. The international opinion was against him. But you invited him.

Nobody recognised him. India was the first country to recognise him — a man who did not salute Shri Vajpayee
when he want to Lahore, a man who initiated trouble in Kargil. | do not know how you had faith in him.

The Government is silent on the fact as to why they changed that policy and why they wanted to have the talks.
There have been a lot of articles in the Press. Many political people have been asking the Government. But the
Government has been totally silent. The silence of the Government created much misunderstanding. There were a
lot of speculations. You know that we have an independent Press. The people were having their own conjectures.



Some people said that it was America who was forcing the two countries to sit around a table and have talks with
him. You never refuted it.

The Press in Pakistan was saying different things. They say that their Jehadis in Kashmir forced Shri Vajpayee to
come to the table, and because they had created such a situation, he was forced to come to the table. Did you
refute it? But there were Press reports from Pakistan.

Some Press people said that Shri Vajpayee was getting very unpopular. They wanted to divert the attention of the
nation. They should say that it was all wrong. | believe that it is wrong. But all these things are appearing in the
Press. You should come forward and say that they just tried luck. @ se®z 3ad € = a7 Hdeufa | addia & & fog
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Then, you did not prepare for the Summit. Before all Summits, a lot of preparations are made. You are a very
competent Minister. | admit that you are a very wise person. All that process should have been gone through.

When Shri Rajiv Gandhi was the Prime Minister, | was the General Secretary of the Party. We decided to first send
some communist leader, either Shri Surjeet or Shri Basu or someone else like that.

Well, when we sent the communist leader, he brought a very good report. He had a very good rapport and he
reported that Chinese were ready to talk. Then we sent a delegation of Congress Party because it was a
communist country and it is the party which is stronger than the Government. They plan, they make policies and the
Government only implements them. | was also a member of that delegation. Then we talked to them and they were
ready to discuss with us each and every affair. As a result, we prepared a ground. Then we sent our diplomatic
officers, secretaries and others who made agenda as to what meeting will take place, what discussions will take
place and so on. Then Shri Rajiv Gandhi went. There was a break-through in the relations and the Summit was
very successful. If you remember, their President Deng Xio Peng did not leave the hand of Shri Rajiv Gandhi for five
minutes and it was reported in the Press "the longest handshake in the world." This is how preparations should be
made for a Summit. | do not know when the hon. Minister was there, why all these things have not been done.

Sir, now | come to the Agenda. We are not aware of what agenda they prepared, with whom they discussed,
whether they discussed with the Chief Minister of Kashmir or the concerned people like Defence or their Cabinet.
We are not aware of what the agenda had been. But there is an agenda of Pakistan. The statement of Shri
Musharraf is there, the statement of Shri Sattar is there continuously telling the Press what their agenda is. But our
agenda was not known to any of us, like BJP everything is hidden, so this agenda was also a hidden agenda.

All that we know is what MEA spokesperson said when it was asked from the MEA because no Minister was coming
forward and no information was available. The spokesperson said that the agenda would be set by Shri Vajpayee
and Gen. Musharraf. It is a Summit, it is a very important meeting. The whole world is looking at it and the MEA said
that it would be set by Shri Vajpayee and Gen. Musharraf. This is the situation at our end, but at the end of
Pakistan, they were using media in full stream.

Gen. Musharraf have had two conferences, meeting with the Press. One was Breakfast meeting in Lahore. They
called Indians also and there was one meeting here also where they explained fully what their agenda was. Not
only that, they tried to approach our intellectuals at the Tea Party of Shri Qaz, the High Commissioner of Pakistan
here. Shri Subramaniam was there, Shri Dixit was there, Shri Nayyar was there and so many other people were
there with whom he talked. They explained his point of view. But our Prime Minister and the hon. Minister did not
take care to call the Press people or experts to discuss with them and give them a feeling that they are all being
consulted.

Since there is no time, | am cutting short. Shri Qazi, the High Commissioner, said there were nine points which were
discussed at Agra and six of them were agreed upon. The Prime Minister also in his statement has said that there
were some points which were agreed upon. But there was some difficulty about the other as the talks broke. There
was no joint statement, | do not know what was agreed upon and what was not agreed upon. | have not seen any
Summit meeting, though | cannot say to the best of my knowledge that after every Summit there is a joint statement,
where there was no joint statement after this Summit. It is further confusing.

Then Shri Vajpayee in his statement said that there was no failure of talks. It is also said by Abdul Sattar over there
that it was an inconclusive talk.

Sir, what is the correct thing? What is gus-gua, =19-a1@? What were the points on which you had agreed upon? We
want to know what made you to go in for another meeting? What were the points that had been taken care of?

Sir, | would say that talks had miserably failed. It ignored the history. There was no compulsion for you to go ahead
and jump for talks while the situation in Pakistan was not stable. Now again, we find that talks are going on, likely to



go. Sir, who were the beneficiaries of these talks? It was Gen. Musharraf. His position was not stable. People were
against him. You made him stable. He had gone back as a victor s g1 &e 7% & f& he became a hero and we
became “zero'. With the result, what we find are the consequences. Jehadis are very happy. They are in good
spirits now. They say, "we have won in Kashmir. That is how, the talks have come.' Now, there is further increase in
their activities over there. The hawks in Pakistan are very happy. Today, my dear Minister, | want to tell you that
people in Pakistan, Jehadis, hawks and the people of Pakistan are admiring him as their hero, he stood over there
in India, and he stood by his position.

Now, the talks are again going on. | would only like to ask whether you have again, for God sake, prepared the
home task, what about your second track, if it is going on and giving you right information or diplomatic channel,
you may have to find out. We do not know as to what was agreed upon. As | told you, you want to go ahead further.
We would like to know as to what are the situations in which you are going to talk. We have no objection and we
would like you to talk. We are not against talks because this is our sincere belief. All the parties on this side are
saying that you may have a talk and we have no objection but you must do the home task. But before you go there,
Mr. Minister, my advice is that you must finish, fight out Jehadis and finish themin Kashmir.

What did we do in Punjab? It was the same Pakistan, same ISI and we lost 3,000 Congressmen, who fought in
villages, and we drove them out. | was one of them. | got three bullets. My grandson was taken away by them and
he was released after 34 days. My car was burnt. We fought over there along with Police, BSF and the Army.
Please do something in Kashmir, co-ordinate with the Army, BSF, Police and all these forces, and finish them. After
you finish them, you go to Pakistan. | assure you that you will be respected and something may come from your
talks.
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SHRI PRIYA RANJAN DASMUNSI: Sir, it was decided by the hon. Speaker that the distinguished Minister for
External Affairs shall intervene at 5.30 p.m. today and then other speakers would continue to speak and the hon.
Prime Minister would reply tomorrow. That was the understanding between the parties.
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SHRI PRAKASH YASHWANT AMBEDKAR (AKOLA): Sir, | would like to request the hon. Minister that he hears the
views of the other Members before he replies.
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SHRI PRAKASH YASHWANT AMBEDKAR (AKOLA): Sir, it would be a bad precedent if the Minister replies before
all the Members finish speaking.

MR. CHAIRMAN : This is not the reply.
SHRI PRAKASH YASHWANT AMBEDKAR : This is as good as the reply.

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF INFORMATION TECHNOLOGY (SHRI
PRAMOD MAHAJAN): Sir, | would like to make it clear for the sake of records. This is the statement of hon. Prime
Minister and hon. Prime Minister is going to reply tomorrow after the Question Hour. Hon. Minister of External
Affairs is intervening in the debate, and he has the right to intervene at the time he thinks right. There is no insult to
any Member in this.



THE MINISTER OF EXTERNAL AFFAIRS AND MINISTER OF DEFENCE (SHRI JASWANT SINGH): Mr.
Chairman, Sir, | am very grateful to all hon. Members that have participated in this very important discussion. It was
my intention that when | intervene | will be able to address as many of the concerns as have been voiced by the
hon. Members during the course of the discussion and endeavour to answer as many of the queries as are raised.
It is with that intention that this discussion has gone on for, | think, already for three days. On the other evening we
sat here until about 10 o'clock. Today also when the discussion was taken up, | was informed that there were only
about seven or eight speakers left and that all of them would conclude whatever they had to say by 5:30 p.m. It is
only for that reason that | had chosen and the recommendation was that | intervene at 5:30 p.m. It is not at all my
individual, or the Government's intention not to take note of whatever the number of speakers that you finally permit,
at whatever length, to participate in this discussion. Naturally, the issues they raise subsequently, if they have not
already been raised by other Members, will have to be addressed separately.

Sir, hon. Mulayam Singh Yadav initiated the discussion, hon. Deputy Leader of the main Opposition Party Shri
Madhavrao Scindia participated, and a number of other speakers have benefited the Government with their views. |
find that in the intervention that hon. Madhavrao Scindia made, with scarcely disguised sarcasm he imputed that he
was more in agreement with the visitor's views. Though somewhat subsequently he futilely attempted to correct
that, | am sure that is not the position. If you distil what he said or what other hon. Members have said, they all fall
into one or two broad categories. | must, however, before | proceed further, refer to one particular aspect of an
observation made by the hon. Deputy Leader of the Oppositiona€, a€;...*

* Expunged as ordered by the Chair

The Government does address these issues in that fashion and if | share with the hon. House what have | to say?

But broadly, the critical observations or otherwise, that have been made fall into four broad categories. There were
observations about the preparation, home work and such like matters. Also, Sir, there were observations about the
agenda, about the response of the media and how the Government responded to it and thereafter the assessment
of the success or the failure of the Summit.

| do wish to make very clear at the very beginning that we wish to make a distinction here. | certainly do wish to
make a distinction. There is no doubt, the Deputy Leader of the Opposition during his speech made that distinction.
It will be worthwhile reflecting on it that there is a difference between history, hagiography and histrionics. Making
that distinction when it comes to examples being cited to us about the preparation and the adequacy of preparation,
a number of speakers from the principal party in the Opposition have pointed out a visit by the former distinguished
Prime Minister of the country who during his visit to the People's Republic of China exemplified preparation by the
duration of the hand-shake between him as Head of the Government and the Head of the State of the People's
Republic of China. | have no doubt that it was a visit that was marked with certain developments which preceded it,
and which then set a pattern of further developments between China and India.

It is a matter of some disappointment to me that the very same Congress Party do not refer to the advancements
that were made in 1996 or earlier in 1994. | do also wish to point out the selectivity of the venerates that persuaded
so many of them to repeatedly speak of the importance as it were and the examples of hand-shake denoted by way
of preparation, forgetting the essence that indeed and in fact, the genesis, the root of the whole problem of Sino-
Indian issue as it were at the border, lies at the doorsteps of the then Ruling party. | do not wish to go into the total
examination of what preceded 1962 and how before 1962, the accounts of our history, the annals of our history
were filled with what the Ruling party and others speak of the importance of preparation. Indeed, they are not simply
that.

Also about the whole question of Jammu & Kashmir, starting from the very beginning, from the invasion of 1947, for
all the subsequent steps that were taken by the then Ruling Party in 1948, | am sure, they were taken on account of
preparations. Whether it was the 1963 late Sardar Swaran Singh and the late Zulfikar Ali Bhutto talks or it was the
talks at Tashkent following the 1965 conflict, if it is the suggestion of the hon. Members from the principal Party in
Opposition, that Tashkent exemplified preparations or indeed the Simla Accord of 1972 exemplified preparations,
then it is a matter of considerable disappointment to me. In 1965, of course, | had the honour to be still in uniform.
So, in 1965, it exemplified preparations, then, it is not for me to say that prior preparations resulted in such a thing.
For example, it was for the first time when we accepted — not the first time, but yet another time — when the then
Ruling Party accepted a third party 'not simply intervention', but a mediation.

The event, the whole question, the issue, the problem, or whatever you wish to call it, of Jammu & Kashmir was



discussed not here, not bilaterally, but at Tashkent. In Tashkent, what did the great preparation achieve for India? It
certainly did achieve among other things, the handing back of Hajipir Pass to which a number of speakers have
already referred. | will also refer to the preparations that were there in 1972 Simla Accord. No doubt, a great deal of
preparations went into it. What did the preparation finally result in?

Firstly, a very important issue came up; that is, hereafter, Jammu & Kashmir, for its final settlement — it was still
referred to as final settlement - as it was unresolved, would be dealt with bilaterally. But nevertheless, at that stage
93,000 prisoners were in their hands; hands were traded; prisoners were traded. Even before the ink on Simla
Accord had dried up, the signatories of that Accord had resented. That too was a part of the example of
preparations that our friends have referred.

| do not wish to go into the other examples of preparation, whether it is the misadventure of the IPKF intervention or
other examples. There are many. But for all the hon. Members to speak of preparation, know for a fact the amount
of preparation that went into this Summit and | will in a minute come to it again. | felt it necessary to place it, in its
proper background, that preparation and the constant reiterating of this word that there was inadequate preparation
therefore it happens, is, in fact, not an argument or an observation, leave alone the criticism that is able to stand on
its own. We are informed, Sir, and | will answer all the questions from the very beginning, as to why it was post-
Kargil, or the particular policy about not giving any quarter and not accepting cross-border terrorism; what
preparations, what assessment, what appreciation led the Government to thereafter alter its stance and say we will
have a talk with you.

Before | come to the key issue, | would like to share with the hon. Members of the House that on the question of
fundamentals about India and Pakistan relations, there is in fact a little difference between what all sides of the
House have been saying and what the Government continues to believe. It is my belief and let it be very clearly
understood that so far as Pakistan is concerned — | have said so in public and | say so here again - the State of
Jammu and Kashmir is not a cause but a consequence of this kind of approach or attitude that Pakistan continues
to adopt. It is a consequence and it is the consequence Mr. Chairman, Sir, of a consistent and a deliberate policy
posture by Pakistan of compulsive and perpetual hostility to India; the compulsive hostility as in means and methods
of sustained nationhood which is born in hostility to India. It is in that compulsive hostility arising from the seeds of
the two-nation theory that today or even earlier, all their actions in Jammu and Kashmir are attempted to be
justified. | have said so very clearly, Sir, not here but in the United Nations General Assembly on behalf of the
Government and | have no difficulty in saying so again that Jammu and Kashmir, therefore, is not the core issue as
the President of Pakistan, General Musharraf Sahib is so given to repeatedly pronounce. Jammu and Kashmir is
not the core issue. Jammu and Kashmir is not a cause but a consequence. It is the consequence of this policy, this
approach of compulsive and perpetual hostility to India. Jammu and Kashmir and what it represents is at the core of
the Indian nationhood because it represents rejection of two-nation theory. It represents that the division of this land
on grounds of faith is not acceptable. It clearly exemplifies that India believes in and shall continue to believe in civic
nationalism as against denominational nationalism which Pakistan openly subscribes. Jammu and Kashmir is not
simply a State of the Indian Union but it is an example of the creed of secular India and, therefore, there is simply no
question of this Government treating it in any other manner but that is its centrality. | must share this quite explicitly
with the hon. Members.

| will not go into what the hon. Prime Minister said to the visiting dignitary, the President of Pakistan, that is, "You
keep repeating that Jammu and Kashmir is the core issue, then | will have to go into the core of the core. Do you
want me to do that? Do you want me to go into the core of what you call the core issue? Do you want me to go
back?" Then, the visiting dignitary said, "No, we do not want to go back into history. | do not want to go back to
1947 or 1948". This is all very clearly and in unambiguous and explicit terms stated by the Prime Minister. Of
course, he stated it with civility and courtesy that is due to a visiting Head of State. But there is absolute necessity,
Sir, to understand that the kind of fundamentalism that Pakistan is structuring around hostility to India in addition, of
course, to deluding and mesmerising its own citizens, is worrisome. That is the path which the hon. Members ought
to reflect upon and that is the path which we all fully agree.

In inculcates a kind of self-induced cult of false glory about themselves. This is a deluding miasma that is being
created by the leadership of Pakistan deliberately in its own citizens. This is a path that is full of peril much more so
for Pakistan than for anybody else. | have had an occasion to repeatedly and on a number of occasions pointed out
to the visitors from Pakistan that the path that you have chosen is ruinous. This path has no other alternative but to
reject; else it will reduce Pakistan to a kind of social and political anarchy which is, of course, a matter of concern to
us. But it is not in our hands to address. They have to address it themselves. It is these tendencies that we have
always taken into account and we have always borne in mind. This is the reality.

Why is it that we said that we must continue to engage. It is because we believe in the challenge that India
confronts, where it is a question of terrorism or challenging or questioning India's territorial or any other kind of
integrity that our nationhood represents, then that challenge would be squarely met. It will be met; it will be



defeated; and it will be repelled each time and every time with no ambiguity and without exception. Kargil
represented that in its essence. It was during Kargil that we first said that you must vacate your aggression.

Sir, | recollect that it was, in fact, on the 11t of June, 1999, on the eve of the then Foreign Minister of Pakistan's
visit that in a Press Conference, | said: “Aggression must be vacated'. | also said many other things because we had
then six soldiers of ours returned in a mutilated manner. We had said that the validity of the Line of Control must be
re-affirmed and we had said, quite clearly, that cross border terrorism must be rejected and stopped. That is where
cross border terrorism started. That was the first time that we placed cross border terrorism squarely and firmly as
an issue that must be addressed by Pakistan. In re-affirming the validity of the Line of Control, we were re-
emphasising one of the principal attainments of the Shimla Agreement because the Shimla Agreement is a Treaty
document. It is the Shimla Agreement that saw the conversion of the earlier cease-fire line into a Line of Control.
That Line of Control was agreed to as a Treaty document by both sides and the designated officers of the military
of both sides sat continuously and signed various maps and also descriptions so that the details of the Line of
Control were in no doubt whatsoever. It is this, that was required to be re-affirmed. Therefore, when we speak of
cross border terrorism, it is here that we re-affirm and re-emphasise that cross border terrorism is not acceptable to
us. | really do not know how | should put it. Thereafter, the Government took it upon itself to create an international
atmosphere about terrorism as not simply a challenge that India is facing but as something that the entire
international community ought to wake up to because this menace is threatening.

18.00 hrs.

In fact, it threatens the civilised function of humanity in various parts of the world. It is a matter not of any false
claim. It is a matter of objective reality. It is a matter that is now borne out by all the developments that have taken
place that between Kargil and now, the manner in which terrorism was recognised by the international community
was, in fact, clear denunciation of what Pakistan is doing and continues to do.

A number of hon. Members spoke abouta€]...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI : Would you please take the House into confidence on one point? We were told
by the media - we may be totally wrong — that at one stage, your meeting with the Foreign Minister of Pakistan
during the Summit almost clinched the issue and finalised the draft but later on, it could not get through. Is it
because of the word, cross-border terrorism that they were not accepting or something else? Could you just
elaborate as to why after your understanding with their Foreign Minister and the draft was ready, it could not get
through?

SHRI JASWANT SINGH: | will certainly answer your question. This is one of the speculative items that is most
unfortunately not only circulating in our media but has actively been put across - and this is a matter of some regret
to me - by my interlocutors from Pakistan. But | will answer this question. Do please be patient and permit me to
proceed with my intervention in the manner in which | have chosen to doa€,...(Interruptions)

SHRI SONTOSH MOHAN DEV (SILCHAR): Sir, would the time of the House be extended? ...(Interruptions)
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SHRI JASWANT SINGH: | will attempt to be as brief as possible | can, mindful of the concerns and sensibilities of
the hon. Members. The subject is such, the speculations surrounding the issue have been such and the kinds of
things that have been said have been such that | am sure that the hon. Members will give me an opportunity to
explain the points. | will be mindful of your sense of time but please be mindful of my responsibility and explaining,
as well as | can, what | have to explain. That is all the time which | am asking.

On the question of cross-border terrorism and on the totality of terrorism, | do agree that never before in
international relations have we had such a situation in which terrorism has been put forth and frontally as has been
Pakistan's role today. And | have repeatedly said that what is happening, the kind of anarchy that has visited
Afghanistan.....(Interruptions)

SHRI ADHIR CHOWDHARY (BERHAMPORE, WEST BENGAL): Sir, | would just ask one clarification. He has
yielded, Sir. Has Mr. Musharraf's accession to power been legitimised by the Governmenta€,...(Interruptions)

SHRI JASWANT SINGH: What the hon. Member wanted to know is that whether we are legitimising Mr. Pervez
Musharraf's usurpation of power through military coup. | will attempt to answer it. | will answer all these questions.
Please do not worry.

May | go back, with your permission Sir, to terrorism and how we approach the question of terrorism. It is a kind of
social and political anarchy, which today visits the unfortunate land of Afghanistan, which is one of the



consequences of promotion of terrorism and cross-border terrorism.

In fact, it is an unleashing of a variety of medieval malevolence that | have cautioned my friends in Pakistan that if
you do not curb, it will have very grave consequences for Pakistan. | have said so in public; | have said so here; in
international gatherings that India has no illwill for the people of Pakistan, India has no illwill for Pakistan, as such.
We do not covet even an inch of Pakistan's territory. India is on the move. We are not preoccupied with Pakistan. It
is a matter of some regret and it is a matter of fact that all of Pakistan's policy is Indo-centric, not so with India.

When hon. Members and others find fault with us as to how we continue to observe certain proprieties and
reticence in regard to exposure to media or of media or what we had to say to media, they should please bear in
mind that India has not to deal with only one interlocutor or one country, but with the entire international community.
When we deal with one country, and in a particularly irresponsible manner, in fact it is not how India will deal with
other countries, but | will come to that later. It is because of that that we have a situation today in the form of a UN
Security Council Resolution No.1333, to which the signatories were the two principal antagonists in Afghanistan,
Russia and United States of America, which is jointly promoted with India and that is the Resolution on Taliban.
This was done for the first time ever. It is a big warning. A number of Members have asked that if that is so, then
why Pakistan has not been declared a 'terrorist State'. Let me make it very clear that India has the ability, it has the
determination - and there is no question of India asking for anyone's help — to meet the challenge that has been
posed to us through terrorism. We need nobody's assistance, we covet nobody's help and we do not have to knock
on anyone's door as to how we recognise the reality of what is happening in Pakistan. | did say already that we
covet not an inch of Pakistan's territory.

SHRI SHYAMACHARAN SHUKLA (MAHASAMUND): Mr. Chairman, Sir, the Government of India held the basic
position that unless cross-border terrorism is stopped, we will not have any talks with Pakistan. So, | would like to
know as to whether the Government had any inkling or reason for changing that position.

SHRI JASWANT SINGH: Sir, | was just coming to that point in a minute or so because this is a question that has
been asked by many.

Sir, the Government of India did not and has not changed its position in regard to terrorism. We will not change our
position, but having internationally achieved what we set out to do after Kargil, which was to continuously bring the
international community and as much of the totality of the international community to the point of accepting India's
view point, a larger view point on terrorism, we took this decision. It was a conscious decision. | will address all the
various descriptions that have been given about this decision like the sudden 'U' turn, change etc. It was a
deliberate decision; it was a well thought-out decision; it was a decision that was a part of the whole; it was a
decision that was not a turn, it was a decision that was a continuity, it was a continuity of a total approach and
policy; it was not a decision that was an aberration or a departure or indeed even a turn away. It was a continuation
because, so far as terrorism is concerned, no quarter will be given to it, no quarter is ever going to be given now or
in future and Pakistan will have to continue to answer for every action of the terrorists that it continues to promote.

In the approach to the sole issue, it was the Government of India's considered viewpoint - having achieved what we
set out - to achieve internationally. Having addressed the question internally, let me share it with the hon. Members.
No doubt the hon. Members have appreciated that we addressed the question of terrorism. It was simultaneously
being addressed internationally and internally through security forces on the ground and through various actions
that were initiated almost simultaneously. Otherwise, you may say: Why was that action then taken? It was a
deliberate step that was taken. It was thought out as a process of reconciliation, as a process of giving yet another
opportunity for peace and normalcy to return. No doubt, the hon. Members recollect it. The first step internally was
to release the people belonging to the All-Party Hurriyat Conference from confinement and let them go back to
Jammu and Kashmir. For about four or five months thereafter, they were permitted to do what they wanted to do
and to meet their people. It was a deliberate step. It was not in a fit of amnesia that the Government did it.

| am broadly categorising the chronology of how it went. If the hon. Members would recollect, thereafter there was
the cease-fire - the cease-fire announced by Hizbul Mujahidin - which we encouraged. | would remind the hon.
Members that the announcement of that cease-fire by Hizbul Mujahidin was very rapidly followed by statements
from Salhaudin sitting in Pak-occupied Kashmir, induced and persuaded by Pakistan to give all kinds of conditions,
to involve Pakistan,and to give your reply within eight days or this will happen or that will happen. That was again
thwarted. We did not then give up. That was followed by the announcement - that was greeted by everybody - by

the hon. Prime Minister on the eve of the holy month of Ramazan on 234 November.

Starting from 28" of November last, we started a process of non-initiation of combat operations. We knew very well
that each of these steps will be challenged and the process we endeavoured towards peace will be thwarted and
defeated at all steps. For six months, we let it continue. In all these six months, the international efforts continued. It
is during these months that the international community's attention continued to be limited upon the aspects of



terrorism that India continued to contend with. Internally, we made these efforts. Continuously from Pakistan's side,
efforts were made to defeat these efforts. We did not make any departure. Despite this, we came to the conclusion
about the logic of what the Government has done. Despite all this, not having succeeded entirely, it required that
we carried the logic to its logical point. There was only one thing remaining thereafter. The logical point being that
the President of Pakistan then as the Head of the Government — as its Chief Executive — made a constant
reiteration: | am ready to talk at any time, at any place, etc., etc.

Consciously and deliberately we came to the conclusion. We wished to talk. We will talk. We will talk with civility.
We will observe all norms. But in the process of talking, if it is your impression and it is the impression of anybody in
Pakistan, including the President or the Government of Pakistan that India agreed to talk because it was not out of
any weakness, India agreed to talk, it was not out of any fatigue, we agreed to talk, as has been suggested by
somebody, because of the call - to my mind, it is completely an unsustainable call - that the Jihadis have now
pressurised India that we are ready to have a talk.

These notions are so absurd, these notions themselves are so untenable that we said notwithstanding this kind of
observation that will follow, let us give peace one more try. Let us give this try also because the objective is peace.

Let me share here itself, Mr. Chairman, with all the hon. Members. Firstly what was set in motion at Lahore was a
process which was a continuation and it built up upon what had preceded earlier. We brought to the process of
Lahore, the distillate of the experience of the past fifty years. We attempted to channelise that distillate into a
process and the ultimate aim of that process is peace. The aim of that process is sustainable, amicable, good
relations between India and Pakistan because as the Prime Minister has often said, "you can change friends in life,
indeed in politics, but you cannot change your neighbours". Pakistan has come to learn to live in peace with India.

We said, "we will give this also a try." That is why, when | had occasion to meet people from Pakistan before Gen.
Parvez Musharraf came, when | had the occasion to meet the Press, | continued to say, the decision that Pakistan
has to take is as to what kind of long-term relationship it wants with India. The kind of long-term relationship that
India wants with Pakistan is clear, we covet not an inch of territory of Pakistan.

We hope that Pakistan is able to so arrange its affairs that it is socially at ease, hopefully, politically, and
democratically. But we are not going to dictate to Pakistan as to what you do with your internal arrangement.
Indeed, we cannot dictate. You would wish that it were democratic. But if it chooses an alternative manner of
governing itself, then good luck to them and good luck to the people of Pakistan.

We also said that if it is an economically viable Pakistan, then it is good for Pakistan, it is good for the relations
between India and Pakistan and it is good for the region. But in achieving all these three, other than sitting with
Pakistan and talking, | cannot do much more to help Pakistan move in the direction of coming to a determination of
what kind of long-term relationship it wants. It is Pakistan that has to resolve the inner turmoil within its own society,
the sectarian violence. It is Pakistan that has to realise that if it continues to promote the kind of fundamentalism
that it is promoting, it is unleashing a variety of medieval benevolence that can only harm it. India will contend with
it, it will confront it. | know, as a fact that India will redeem.

So, it was with this persuasion that we said, "all right, if now an effort towards continuing the process of Lahore
requires, and | do believe it required, that we now sit with the Head of Government of Pakistan also. Let us sit and
let us try and give this matter another chance because as was stated, the caravan of peace must continue.” But in
the movement of caravan of peace, Lahore was followed by Kargil. It was followed by Kandahar also. We handled
both Kargil and Kandhar. You could be filled with bitterness on that account and the Prime Minister could have said,
"on account of these | abandon all efforts at reconciliation." But he did not. It was a mark, not simply of an individual
commitment towards peace and reconciliation, but also a mark of the innate cultural and civilisational ethos of what
India is all about.

That is why, | kept saying, "We do not covet Pakistan's territory'. We mean no ill-will to their people. We do want
them to come to the path of peace. That is why, we said, "All right, we will meet'. It is in this background, Sir, that we
went, the principles were cleared, the pillars around which the talks were to take place were absolutely clear, had
been made repeatedly clear. We were the first ones to point out when the Chief Executive Gen. Pervez Musharraf
Sahib continued to say, | do not believe in Shimla and | do not believe in Lahore, when he continued to say and
when he said it, we pointed it out to Pakistan.
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Now, Sir, | must address these four broad issues. About preparation, what were prepared and preceded with the
invitation, | have just explained. In terms of hard preparation, | can tell you, Sir, that as the Ministry and as an



individual, the Prime Minister, though he was convalescing in the hospital bed, he had demanded from the Ministry
all the way-back from all UN Resolutions on the subject to all the talks that the country has ever had with Pakistan,
full details; he would like to study even while he was in Bombay convalescing in the hospital bed. This is not a small
preparation. | do not wish to go back and dig into history or dwell of it. In the process of what the Prime Minister had
demanded of my Ministry, | had occasion, Sir, to study at great length and in great depth, for example the 1963 talks
that late Sardar Swaran Singh had with late Zulfikar Ali Bhutto.

| am sure, my friend from the principal party in the Opposition would not like me to dwell on those talks, what were
offered and where they were leading up. | also studied at great length what my friends call preparations for
Tashkent, for example. | do not want to dwell on that or Shimla. These are parts of the movement of history in the
matter of India Pakistan relations.

In assessing the course of events, yes, do your judgement. But when judging, please do not tamper and moderate
your views, that in passing the kind of comments that you do, what purpose it is being served. If you wish to find
fault with me, my Ministry or with the Government, do find fault. In the process of finding fault, please do not find
fault with the totality of the country's endeavour in this regard.

A great deal has been said that the talks were not accompanied by any agenda. Repeatedly there were four
proposals for the agenda. They are already extant in India-Pakistan bilateral dialogue, the agenda that Shimla has
bequeathed as a continuing process to both the countries. There was already, as a part of the continuing agenda,
the Lahore Declaration between India and Pakistan.

We had repeated this to Pakistan. They knew very well that this was very much a part of it. Thirdly, the Composite
Dialogue process that had set out and listed the issues on which subjects India and Pakistan will deliberate, was a
fixed agenda. We had reiterated that agenda to Pakistan. And fourthly, despite Pakistan continuously saying we do
not want any agenda&€”| will come to the details of it in @ minute&€”in writing, the Ministry of External Affairs, the
concerned Division, proposed an agenda point by point that let this be the agenda on which Pakistan and India
when President visits, the talks should take place.

It is not a serious observation to make that a country with this size, the maturity, the experience, finds fault with us--
turned in the process of finding political fault with me&€”finds fault with the systems of the country, and the systems
had sub-served the country very well. These agendas were all there. What did the Pakistan establishment have?
What did the President of Pakistan propose? The Pakistan establishment until the last was not clear itself because
the establishment had not been taken into full confidence by the President of Pakistan himself. We had proposed
that in addition to&€"this is normally what does happen&€’the one to one talks between the visiting Head of
Government/State and the Prime Minister, there must be a full delegation level meeting. That was a prepared text
which included all the points that India wanted to include in the Prime Minister's intervention.

| am not revealing any State secret. There was no prepared text on Pakistan side. The notes for the intervention by
the visiting Head of Government/State by Pakistan were made on the table while the Indian Prime Minister was
presenting. It was that kind of a situation. That was the kind of military simplicismif | might put it as politely as | can.
The President of Pakistan never fights shy of extolling the virtues of soldierly qualities. He is not at all hesitant or
inhibited in putting across that he has the attribute of soldierly directness. We all greatly admired the soldierly
qualities.

SHRI SONTOSH MOHAN DEV : He forgot that you also have that.
SHRI JASWANT SINGH: | do not wish to say that.
MR. CHAIRMAN : Please do not do cross talk.

SHRI JASWANT SINGH: But as a country, India too is not absent of soldierly qualities. What was required at that
dialogue between the two Heads of State Government was not an exposition on soldierly qualities or soldierly
directness. It was to address the intricate complex issues that involve not territory, not land because Jammu and
Kashmiré€”let me repeat again&€”is not a territorial dispute. It involves the complex sentiments of the peoples. We
have to address the complexities of the mistakes of history. It was made very clear in the statement that the Prime
Minister gave. Not being the territorial dispute, what are we talking of?

Are we simply talking of the Valley of Srinagar or Valley of Kashmir? The State of Jammu and Kashmir is as defined
in Article I, Schedule |, which point | made clear in a Press Conference on the 1 1th of July, having made clear on the
14 of June. When | was asked, | said clearly, 'How do | negotiate? How do | compromise with the Constitution of
India?' And, what does this Jammu and Kashmir comprise of? It comprises of Jammu, Kashmir and Ladakh and all
that is described in Schedule | including Shakshgam Valley. Shakshgam Valley is a land territory of 380 square
kilometres that was illegally ceded by Pakistan to the People's Republic of China. China does not yet fully confirmit,



leaving it for final settlement of the issue. How, therefore, are we to treat this issue? Are we to treat this as a
territorial dispute?

| pointed out, 'Are you referring to this as a dispute simply because in the Valley of Srinagar the percentage of
population of the citizens of India that subscribe to the noble faith of Islamis say 80 per cent or more? Then, | can
cite you today', I told the visiting dignitary, 'the number of districts in India where the citizens of India subscribing to
the noble faith of Islam have a similar population. What am | to do with those districts? You will claim those districts
simply on the grounds of population of those districts. ...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI : We all appreciate that you very rightly said that but why did you not react and
tell it to the media when Mr. Pervez Musharraf insulted us by saying that the terrorists were freedom fighters? You
too have soldierly qualities and all that. You could have said that to the media but you did not. Why did you not say
that at that time? You allowed him to insult us.

SHRI JASWANT SINGH: | had said that - if you permit me - there were three or four broad issues: preparation,
agenda and also the media. | was going to come to the media. | will attempt to answer as best as God has given me
the ability to answer the question on the media also but because | was on the question of agenda, | must set hon.
Members' doubts at rest.

It is not a territorial dispute. | said, 'What am | to do with these districts of India if your proposition be at all a tenable
proposition? | have such districts in the heart of Uttar Pradesh and Bihar. | have them in West Bengal; | have them
in Kerala; | have them in Tamil Nadu. If your thesis or if your theory is accepted ever by anybody, what will | have to
do with these districts? Will | have to put those districts on railway rakes and transport them to West Pakistan? How
am | to do it? How can I?" It was almost in these words that | said it. It is totally unacceptable. This thesis or this
theory that the Jammu and Kashmir is in a kind of a territorial dispute is not acceptable. There was no ambiguity
about this; there is no ambiguity; there would be no ambiguity. But we are ready to sit with them. We will sit with
them. ...(Interruptions)
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I will come to the point, | am sorry. But | have to respond because this is the first opportunity that the Government is
taking to make it as explicit, still with propriety, still with the sense of the confidentiality that high affairs of State
must always have — some exchanges must never be made public.

First, please understand that the nature of the Agra Summit was a retreat. Normally, how retreat by its very word is
described is a meeting where the visiting Head of State/Government and the receiving Head of State/Government
meet in retreat quietly, away from Press, away from publicity so that complex and intricate issues are then enabled
to be addressed by them in the privacy, and confidentiality of their dialogue quite often is maintained. This is the
standard during such retreats and at one-to-one. At such retreats, even note-takers are not present when two
Heads of Governments meet. The note-takers are not present so that the two Heads of Governments are then able
to speak absolutely freely about things which they might not be able to say in public because naturally, on intricate
issues, there are always high aspects not simply of State policy but public sentiments are also involved. This was
the nature of the Agra Summit.

Sir, what preceded it? We suggested, and here again, | shall submit with due regard to confidentiality that it was
suggested that for the sake of making this visit worthwhile, let us meet directly at Goa. It would be well away from
the Capital. The Capital has its own convulsive dimensions, if | might so put it. In Goa, the two leaders then can be
secluded and they can address themselves. Let us meet on 14t and 15th so that 161 is then available as a
reserve. A direct request of the visiting dignitary, directly to the Prime Minister, was made ‘| must come to Delhi.' lt is
not possible for the host, thereafter, to say, no, you cannot come to Delhi. With all due courtesies to a visiting Head
of State, Delhi was fixed. Again, it was decided that after the arrival of the visiting Head of State, after the due
ceremonials, Guard of Honour, a luncheon by the President etc., immediately the two Heads of Governments would
retreat, withdraw to Agra for that retreat, so that we would have the balance of 14t 15t and 16! of July.A request
was made fReelt # Ud wd B oee 81 ' B HEAT o1 W8T & 31K 3R UNT BT § 3R 98 ®eal &, Y w1 86 U dedl i e, el |
31y &l ¥ " |

Sir, what happened on the 14t July? We were not blind to what happened on the 141 what was done with regard



to All Party Hurriyat Conference. They have no claim at all, no representational identity with Jammu and Kashmir. If
they wish to have a representational identity with Jammu and Kashmir, of course, like any citizen of Jammu and
Kashmir, they are free to contest elections.

SHRI R.L. BHATIA : Then, why did you send Shri K.C. Pant to talk to them in Kashmir, if you do not recognise
them?

SHRI JASWANT SINGH: The direction that has been given to Shri K.C. Pant is to not talk to only All Party Hurriyat
Conference but to talk to any element and all elements in Jammu and Kashmir who wish to now come back to the
path of normalcy and abandon violence, and a great many have come forward. It is the APHC which is under
pressure from Pakistan. The nature of APHC is not hidden either from you or from us. They represent or speak for
nobody but the APHC. They do not represent the will or the wishes of the people of Jammu and Kashmir. We were
aware of what was happening, but ultimately because of courtesy, as the host demands that the visiting guest
dignitary be permitted all access. This country is a free country. It is a country that exemplifies courtesy and
hospitality. | do not have to cite sifafar 2at wa: It was that kind of an approach to a visiting dignitary.

Thereafter came the 15™ July. I wish to dwell on the timings of it. The 15™ started somewhat late because the
arrivals etc. were late. It was only after 11 o'clock or so that the one-to-one started. The 15 afternoon ended with
an agreed text of a joint statement between India and Pakistan giving an account of the discussions till then.

On 15! evening, before the Banquet by the Governor of U.P., that Joint Statement was to be issued. It was our
understanding that, that Joint Statement contained the essence of what had so far taken place and what the thrust
of the discussions was, that there would be no departure. There was a very big media team. The hon. Minister for
Information and Broadcasting, who is my valued colleague in the Cabinet, went to Agra because we in the External
Affairs Ministry requested her to be there. | requested her. The Prime Minister advised her that she should be there.
When she told the Press what she did, she told the Press what she was authorised to tell and she had the authority
of the Union Cabinet to do so. To suggest otherwise at the behest of Pakistan that a member of the Union Cabinet
had spoken out of turn is completely out of turn as they thought. It is not acceptable to us. There was no damage
there. The damage is in your mind. There was absolutely no damage there.

5lh Sth

The Joint Statement was the outcome of the 15", It was decided that on the 15" we would attempt to produce a
Joint Document. The proposals were either a Joint Statement or a Declaration. The proposal came, "Why not a
Declaration?" India had prepared -- we had drafts of a Statement, which were a Press Statement, and a
Declaration. To say that there was no such preparation, | am really amazed at the irony of it. If there was
preparation, the preparation was actually from India's side. We had a possible draft, if it was only to be a Press
Statement or a joint statement. We had a possible draft, if it was to be a Declaration. We had possible drafts ready,
if it was to be something more than that. It all depended on how the visiting dignitary chose to address this task. We
said, "Please let your officers be deputed to sit with our officers so that work can proceed on a draft." They were
supposed to sit at 4.30 p.m. If my memory serves me right, it was either at 4.30 or 5.00 on the afternoon of the 15t
I am now talking of 15!, smwr wg= i ....(Interruptions)

#t IH"TA JTead - dg =9l ool H W 2 Wl ofI&€] ( =aurE)
MR. CHAIRMAN : Shri Ramdas, please take your seat.

SHRI JASWANT SINGH: It was suggested to the officials of the Pakistan team that let officials from the two sides sit
together and start working on the document so that before the banquet by the Governor of Uttar Pradesh, some
progress is made on the document. | do not find fault with them. But this is a fact. The officials from the Pakistan
side would just not sit with our officials because they had no directions; they had no instructions and they had no

document. It was after the banquet was over — by now we have reached 11 o'clock at night on the 15t — finally, at

11 o'clock at night, Pakistan officials said that they were then ready to sit with us. This was on the 15" evening.
There was only half a day left.

st Halt HigT o9 © 76 @ & 95|
=t saa=a &g : g9 99 W) feuuft 98 v

The officials, | commend their dedication to duty, | commend their hard work, they worked till 4.30 a.m. in the
morning jointly. The possible outline was prepared. Yes, in that outline Draft there were, what in diplomatic parlance
is called, a number of square brackets. Square brackets are areas where there is no agreement. That document
was referred to the Heads of Governments on the morning of the 16M. Now, please reflect on this. The original
schedule is that the visiting dignitary would depart Agra at 2.30 p.mon the 16 so that he was able to fly to Jaipur,
thereafter be heli-lifted to Ajmer so as to be able to visit the Dargah Sharief at Khawaja Moinuddin Chisti. So, we



knew that we were now already very closely pressed for time. It was already 11 o'clock in the morning.

Sir, a number of questions have been raised. My friend, colleague and a distinguished member of the Congress
Party asked me, was there any draft in which | made any corrections with my hands? | must tell you, Sir, there must
not have been just one piece of paper. There must have been many pieces of paper on which | attempted to correct
all kinds of things from the quality of Punjabi English and grammar to punctuation.

SHRI SOMNATH CHATTERJEE : To Jodhpuri English....(Interruptions)
SHRI JASWANT SINGH: No. Therefore, | think, finding fault with me would not be a right thing.

Sir, I must also go and add little further because | must satisfy all the hon. Members. | am again sharing no State
secret here. But | must share this with the hon. Members because it is the background in which the question of
media management has come. The visiting Head of Government undertakes to start a drafting exercise with the
Prime Minister. This, Sir, is not ever done. Not because the visiting Head of Government or State has subsequently
in Islamabad made it clear - he said, ‘'what is a Declaration? It is after all only an exercise in English composition. |
can do it in half-an-hour'. | am not saying this after an after thought. This is the statement he made after he had
reached Islamabad and said that this is all that a Declaration is. So, when effort was being made by the visiting
Head of State, of course, no doubt, he was inspired by military directness to correct or attempt to do a drafting
exercise...(Interruptions) Then | suggested that this is not how it should be done.

But, the Prime Minister had said that even though it was a one-to-one, | had better go along because there were so
many square brackets and that | would be better able to explain those square brackets. Then it was suggested that
my counterpart, His Excellency Sattar sahab, should also be present. That was when it was suggested that the
Heads of Government should not engage in any drafting. Even Foreign Ministers do not engage in drafting
exercise. It is left to officials for very good reasons.

SHRI SOMNATH CHATTERJEE : Ministers are only to sign.

SHRI JASWANT SINGH: Absolutely. The Foreign Ministers or the Heads of Government just simply do not do it.
But if the visiting side says, 'this is how it should be done', we continue to gently say 'this is not how this is done'.
And if the visiting side says, 'this is how we will do it', to the extent possible you guide them and say "s@ i@ @ =&,
T d8aR B, SWHI U fRAT Syl gHw wumEn SR @ rardl gl " It was not possible beyond that. So, the drafting exercise
went on. In the drafting exercise that went on between my distinguished counterpart His Excellency the Foreign
Minister of Pakistan and |, just as | made pencilled corrections, no doubt he also made pencilled corrections. | have
never up till now said, or produced, or pointed out to the press mifésam & ®ia faffes arga 3 et e & 3 arewrg ford|

As my very good friend and senior, the habited Barrister, Shri Somnath Chatterjee knows, lawyers have
to correct so many things. He goes on correcting and changing until he, in his distinguished legal career,
settles a brief that he puts his initial on. In the process of consultations and discussions, how can
something be taken as 'the document'? There is no 'the document' until there is a document on which
signatures of the two Heads of Government are put.

The rest is now history. The 12:30 deadline could not be met. It kept on prolonging. Every effort was made. What
was holding it up? What was holding it up was what the Prime Minister had clearly said - Pakistan's continued
emphasis and preoccupation that everything is dependent on Jammu and Kashmir.

A number of friends asked as to what were those nine items. They were all aspects and issues that were part of the
composite dialogue process. It included nuclear confidence-building measures; it included nuclear risk reduction; it
included discussions on Siachen, on Wullar, on Sir Creek, on commercial relations, on all kinds of things. | am not
citing it because hon. Members would recognise it. We had said that on the 4™, on the 61 and on the 9" of July the
Government had unilaterally announced a number of steps — economic, nuclear confidence-building, talks between
Directors-General of Military Operations, 50 lines to be identified even though Pakistan does not give India the
most-favoured-nation status, etc. All that had been done including opening Srinagar-Muzaffarabad highway,
opening Monabau-Kokrabhar line, hopefully. This is not for any parochial reason that | recommended it.

SHRI PRIYA RANJAN DASMUNSI : Opening those roads to terrorists?

SHRI JASWANT SINGH: Terrorists do not go by roads that are officially open. Terrorists follow other paths and my
friend also knows it.

These steps had already been taken. It is in this background that the question of media has been addressed to us,
and a fault is found with us that we did not sufficiently keep the media informed. | have said what has happened. |
must share with the hon. Members that whenever | felt it necessary that | must go to the press and make clear
India's position, | did so.



SHRI SOMNATH CHATTERJEE : With the help of Sushmaji.

SHRI JASWANT SINGH: Yes, of course, she was obviously there. Without the help of the Ministry of Information
and Broadcasting, how can I clear?

SHRI SOMNATH CHATTERJEE : Did she clear the speech?
SHRI JASWANT SINGH: No, that she did not .
SHRI SOMNATH CHATTERJEE : Do not blame my sister.

SHRI JASWANT SINGH: | am very glad that she is not blamed.&€] (Interruptions)a€; It was found necessary that |
meet the Press on the 14 of June which was well before the date of the visit because soon after the visit had been
announced we were witnessing that His Excellency, General Parvez Musharraf went into a spree of interviews
giving -- two, three, four. He went up to four a day. | really, in my judgement, did not think that it was necessary --of
course, the Prime Minister can simply not do it -- that | also engage in four interviews a day. It was not necessary.
We are not preoccupied, as | said earlier, with Pakistan. | recognise that Pakistan's policy is Indo-centric. We have
a lot of other things to do. The country is moving. A lot of things were happening. So, | did not do so.

Thereafter, a lot of things were happening. We had come to the eve of the visit and | felt it necessary, on behalf of
the Government, to restate the position and to make explicit that 'this is very unjust.' So, | went to the Press again
on 11™ of July. I had a full conference for one hour.

During the conference, | did not consider it right on my part to engage in exactly what Pakistan was doing. We do
not follow the examples set by Pakistan. No doubt, they judge and choose what they do after deliberate reflection.
We are not impressed that that is the path to follow.

I must also tell you, Sir, that on the 17t of July, the hon. General Parvez Musharraf left around midnight of 16”‘, and
| did not think it proper that | go to the Press because there was nothing so catastrophic that it happened that | go to
the Press at midnight. | chose to go on the morning of the 17" and | did explicitly, clearly re-enunciate India's
position and exactly what had taken place. Now, the fault that has been found is that that while Pakistan was doing
all this, why did we not do likewise. | will explain, Sir, why it was not possible to do so. India has to deal not simply
with Pakistan but with the entire international community.

It is a matter of some regret to me that my friends from the Media were disappointed. The friends from the Media
had, in their own persuasion, arrived at certain conclusions about this meeting between General Parvez Musharraf
and the Prime Minister of India, and when conclusions, other than what they thought should be reached, were
arrived at, we were informed that it was not a success. | beg to differ.

| must also share with you that what India has done is not because we work on that basis, it has been, in fact, so
lauded by Capitals of the world because of the sense of responsibility and restraint we showed. That is not why we
did it. Even during post 1998, these very Capitals &€, (Interruptions)
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| believe, amongst all the things, that we do live in a world of what is very broadly, but not inaccurately, called as
'information age'. Above all, | have had a great deal to do with the informatics, softwares and such other
developments. | do also believe that this is an age of 'instant-everything'. | recognise that the factor of time in the
sense of news particularly — because of the preponderance of visual media — has got to redefine. It is



instantaneous and the whole sense of visual media gets defused, if it is not instantly transmitted. Therefore, when
you combine that with 24-hour news or when you combine that with the kind of build-up that had preceded General
Pervez Musharraf's visit, then the compulsion was self-induced - that there must be some news all the time - all the
24-hours; otherwise, there is a failure. | submit to you, Sir, that in matters of 'High State Policy', where such issues
are involved, it is simply not possible.

There are just one or two thoughts. Knowing all this = given the fact that we are a democracy, we are a free
country, we respect and we will take into account what our visiting guest does - if the visiting guest violates the
established conventions and norms of conduct of diplomatic behaviour, we, because of our openness and access
to Press, will continue to permit him to do so because that, in a very real sense, is also India's strength. India is not
diminished in the least of it, by what General Pervez Musharraf chooses to do here. We are not diminished because
in fact, in substance, what after all, he has said here when he met our distinguished editors, without the knowledge
certainly of some of them who went subsequently, - he had that broadcast - is against the canons of diplomatic
conduct, particularly when it is a one-to-one meeting, it is a meeting of high importance, and when it is taking place
at a 'retreat’. This was about media. Could we have done something better? Yes, no doubt we could have. Were we
perfect in the media management? No. We were not. Whose fault is the failure of media management? It is my fault.
As the Minister of External Affairs, it is my responsibility. The total meeting was my responsibility. How can you
possibly put the blame on my dear colleague, the Minister of Information and Broadcasting or on anybody else? If
there is any fault to be found, any deficiencies or shortcomings to be found there, of course, they are my
shortcomings and | will address them.

We analyse every event of this nature in the Ministry of External Affairs, no matter what the outcome is. And from
every event, we carry out an analysis and see what should have been done differently. In a similar fashion, we will
do so here also.

SHRI SOMNATH CHATTERJEE : Knowing his capacity, capability, his wide knowledge in diplomacy and media
management, which is generally one of best projections of media in our country, | am sure he is right. But | could not
follow it as | was also waiting for some news about the outcome. It was known that the talks had not succeeded.
While our spokesperson gave a brief report on that night, | do not think we had behaved like a mature nation. What
were you trying to keep away from the people? Nobody knew anything. It is right that in the next day morning you
held a Press Conference. But you must understand and appreciate that the instant news has a value. The media
hype was created on his visit not only all over the country but outside also. As | said, in my intervention that even
getting an invitation to the tea party or the dinner was treated as the status symbol. Why could not the news be
given little more explicitly than the briefest of the brief that was given? | know it was the handiwork of the Foreign
Minister. | have no doubt about it. | could not understand it at all as to how that could be so brief. Not brevity has
always the virtue, time remedy has lurched you, Mr. Foreign Minister.

SHRI JASWANT SINGH: | always take seriously what my senior and distinguished barrister, such a distinguished
Parliamentarian, Shri Somnath Chatterjee says. | have taken note of this observation of yours, in any event, even if
you have not repeated it. | know, Sir, that in your intervention you attributed the authorship, of what the
spokesperson of the Ministry of External Affairs said, to me. But you were right. Of course, as the Minister | had to
help her to say what she or any spokesperson had to say. What was being said was my responsibility. The only
point remains is that instead of meeting the Press at 10 o'clock in the morning why did, at midnight, | not say more
than just that one line? Yes, it was possible and we could have done it. In retrospect, | think that instead of meeting
the Press at 10 o'clock and instead of just one line statement at midnight, had | said something more, perhaps the
hunger...(Interruptions)

SHRI SOMNATH CHATTERJEE : There was an impression that the Government had not made up its mind what to
say.

SHRI JASWANT SINGH: But that impression was not correct. | can understand that inadvertently that impression
was created. The only difference that remains and | prefer to be wiser...(Interruptions)

SHRI SOMNATH CHATTERJEE : There is some nodding of heads behind you.

SHRI JASWANT SINGH: Perhaps, if you go through the facts and the situation of the matter, | have in my hands a
departing dignitary.&€| (Interruptions)

SHRI SOMNATH CHATTERJEE : | give you the benefit of doubt.

SHRI JASWANT SINGH: Thank you. | will take only a minute or two to conclude. There were detailed observations
and | must cover them. Otherwise, | have spoken on the schedule and programme -- of the foreign pressure. A

number of hon. Members have said about it. | am disappointed that my distinguished friend and colleague Shri R.L.
Bhatia should also say that. There is no question. It goes to 1998. Through conduct we have demonstrated that the



Government of India has not deviated from the path of central purpose, path of national interest no matter what
country, which country. It cannot. Please believe me that in this particular instance there is no question of any
foreign pressure. There will be no question of foreign pressure, foreign intervention, mediation, facilitation, no
matter which country and how many countries wish to get into or to intervene or to facilitate or to help, or to
mediate. It will just not work. It is clear, unambiguous and full stop.

Let this debate rest here because it is not a debate that is befitting the high status of this House. | have spoken on
the issue of dispute. | have addressed the issue of I&B Minister speaking on TV. A question was also asked as to
why General Musharraf spoke in the manner that he did about the Prime Minister and myself, and not about others.
He did not have that much occasion to interact with the rest of the Indian delegation. The Indian delegation was
chosen on deliberate purpose knowing that Pakistan delegation was limited. Even then the Prime Minister said that
we will have a delegation comprising of the Minister of Home because terrorismis to be dealt with, Finance
because we wish to talk economic issues, Commerce because we wish to talk trade and "Yours Truly', because
foreign relations were involved. It was a full delegation.

SHRI SOMNATH CHATTERJEE : But the others had no work to do.

SHRI JASWANT SINGH : Sir, on the question whether an agreement was almost reached, this is a statement
somewhat like saying so and so is half pregnant. You cannot be half pregnant. You cannot almost reach. You can
either reach or you do not reach. Either an agreement is reached or an agreement is not reached. In this case, an
agreement was not reached. An agreement about what? An agreement that Jammu and Kashmir as the factor
around which India-Pakistan relations must be held hostage to. We do not agree to that. That is why, we continue
to say and we said then and we can say now that it is a broad based relationship that should guide us.

A question was asked whether the Government was willing to concede on the issue of centrality of Kashmir. Of
course, we did not. Did we agree to abandon Shimla and Lahore? No, we did not. Were we willing to give our
insistence about cross border terrorism? Of course, we did not. | made it quite explicit. What was the agreement
over the eight items? | have explained them. Did the Minister of External Affairs correct a draft? Yes, of course, |
corrected many drafts. My pencil notes must be there on many drafts which are with the Pakistan foreign office. But
these are not things that are then subsequently presented.

SHRI SOMNATH CHATTERJEE : Were they all in square bracket?

SHRI JASWANT SINGH: They were in square bracket. In all, there were six square brackets. | do not want to go
into all those square brackets. But with your sharp legal acumen, you will find fault with me that no, they were not
six, they were only five. The whole purpose of negotiations then becomes a process to try and eliminate the square
brackets by talking. Did | correct a draft? Yes, | corrected many pieces of paper. Some say that Kashmir has been
put on top of the agenda. Even in the composite dialogue process, it is one os eight issue for disscussion. It is listed
at several place. | do not know how much more top you can get to. It is already there. It is existing. It is an issue that
we have never been shy of addressing with Pakistan. We are ready to continue to address this. But it is not an
issue which, in our view, should or can or will hold India-Pakistan relations as hostage.

A question was asked about SAARC. We had even before Agra Summit agreed that the SAARC meet should take
place. The Foreign Secretaries were to meet. The process of SAARC is to continue. | believe on the 9™ or the 10",
the Foreign Secretaries are due to meet and it is hoped that SAARC will continue. It was suggested that MEA
remained silent. | had just explained that MEA was not silent. MEA was observing all due propriety. Yes, there are
negotiations that the invitation goes to the Prime Minister or an invitation to me. The invitation had been accepted. It
is a suggestion here that visits take place to Islamabad. These visits will take place.

SHRI ADHIR CHOWDHARY : Sir, by virtue of your magnanimity, General Musharraf has got
recognition...(Interruptions)

MR. CHAIRMAN: Please conclude.

SHRI JASWANT SINGH: Sir, | will answer what the hon. Member is asking. If | do not answer anything, then | am
told that | am not answering anything. The hon. Member has asked whether we conferred any kind of legitimacy on
His Excellency, the President of Pakistan. Please let me make it very clear. Sir, we do not confer legitimacy on the
system of governance of Pakistan. It is Pakistan's sovereign decision. It is their determination. As the Prime Minister
has said, we have to deal with the reality of Pakistan.

They are our neighbours. You can change your friends. You can scarcely change the neighbours. | have explained
that for two years we did not change for very good reason. We did not change but we altered the road again for a
very good reason because when we proceed down this path in quest of peace, it is not as if that quest must be
pursueda€] ...(/nterruptions)
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SHRI JASWANT SINGH: The meetings will take place. These meetings will take place on days and at venues that
will be decided upon diplomatic convenience and calenders of the respective parties.

| must finally end by saying that | have given my best endeavour to answer all the questions put by the hon.
Members. | do share with all the hon. Members that the caravan of peace is in motion. To cite a Shakespearean
phrase, 'the dogs of war cannot deviate it from its path'.

MR. CHAIRMAN : Shri Amar Roy Pradhan.

...(Interruptions)

SHRI E. AHAMED : Sir, | would like to have a small clarificationa€ a€; (/nterruptions)
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SHRI E. AHAMED : | would like to know from the hon. Minister about the confidence-building
measuresa€)...(Interruptions)
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...(Interruptions)

MR. CHAIRMAN: Shri Ahamed, please take your seat.

...(Interruptions)

SHRI E. AHAMED : The honour and dignity of a mature nation like India had been maintained in the
Summita€;...(Interruptions) The Pakistan President had not responded to our unilateral announcement of
confidence-building measures. What is the stand of our Government in this regard?.....(Interruptions)
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...(Interruptions)



SHRI JASWANT SINGH: Sir, the hon. Member, Shri Ahamed has asked whether we are sticking to the unilateral
measures which we had announced on 4™, 6! and 9 July and whether we will be implementing them or not. Yes,
we are sticking to it. We have said so. We have not rescinded from them. We can implement some of them only if
Pakistan also can reciprocate. But the Government's position is very clear that having made the announcements,
there is no withdrawing from theméag, ...(Interruptions)

* Not Recorded

SHRI AMAR ROY PRADHAN (COOCHBEHAR): Sir, | have given a patient hearing to the long and sentimental
speech of the External Affairs Minister....(Interruptions) | really thank him for giving the example of Tashkent, for
speaking about the agenda, how it was happening and all those things. | do not want to go into the details of
Tashkent. But it is clear from your version that you had a good exercise on the 15t and 16t regarding drafting. But
the draft of the 16! did not see the light of the day. | must say that the Agra Summit is a miserable failure.

Mr. Bhatia is not present now. But | would like to tell him that it is Pakistan and the creation of Pakistan which is a
curse on us. He said that today, Pakistan is saying & & wféswr fren 2 ofiv Regea & forg @11 But Mr. Bhatia has
forgotten the role played by his party at the time of partition of India. It is definitely history. | must ask them to go
through a book written not by others but by Mohandas Karamchand Gandhi, Mahatma Gandhi, in his last 100 days.

In Harijan Patrika, Mohandas Karamchand Gandhi said that there are a few friends among his affectionate party
colleagues who are very much for power hankering and for that reason India was divided. He was at Calcutta on

the 15! of August, 1947. But my friends on the Ruling Party side now also should not forget that there was no BJP
at that time, but there was the Hindu Mahasabha and RSS. What was the role of the Hindu Mahasabha and RSS?
In 1946, under the leadership of Dr. Munje, they took the decision that partition of India is the only alternative and
there is no other way for achieving independence. So, Pakistan is a curse and for that reason we are suffering a lot
now. This is history. How can we forget that?

Sir, we did not have much expectation from the Agra Summit. It is one of the colleagues of the External Affairs
Minister who expressed through the media on the 15 of July that we can expect more than the expectations. So,
naturally the people thought that the Kashmir problem would be solved. We want friendship not only with Pakistan,
but also with Nepal, Bhutan, Bangladesh, China, Sri Lanka and other neighbouring countries.

Sir, in the All Party Meeting that preceded the Summit, we said that we should move forward in such a manner that
the relations between India and Pakistan would be better in future. When the Government invited the President of
Pakistan, Gen. Pervez Musharraf for talks for the first time after the Kargil war, we, the Opposition parties, all
welcomed that decision because we thought that it is essential to have good relations with Pakistan. The
Government has stated through the media that they have provided good and palatable dishes for himin the
breakfast, lunch and dinner. We have no grudge on that because it is customary in Indian culture to provide our
guest with good food.

Sir, the External Affairs Minister has said that they had four agenda points before the meeting. But we have clearly
said that the Kashmir problem would not be solved in the Agra Summit. We expected that cross-border terrorism
would be stopped, cultural relations would be developed further, trade relations would be improved and the threat
of nuclear war would be eliminated. But the Agra Summit did not achieve anything of this. The killings in Kashmir
are going on and terrorism is rampant in the State of Jammu and Kashmir. In the All Party Meeting, we said that the
dialogue with Pakistan must be there on the basis of Shimla Agreement and Lahore Declaration. In this connection,
| would like to say one thing here.

General Musharaff, President of Pakistan, has invited our Prime Minister. The Hon. Prime Minister has accepted
that invitation. We thank him. We would like to have good friendly relations with our neighbours. So, you have to
acccept that sort of invitation. It is all right. | would like say one thing very clearly. Do not make haste. Do not say
that tomorrow or day-after-tomorrow, you would go there , the Islamabad. Do not fix up the dates. You come forward
with the dates. You fix up the dates diplomatically and not in a hasty manner. Before that, prepare properly. Have a



concrete agenda as to what would be discussed in that meeting. Do not move without any agenda. It is not a
friendly discussion. It is a diplomatic discussion. It is a country-to-country discussion. The agenda must be a
concrete one. You must know properly whatever may be the agenda. You would have to make preparations for that
purpose. You shall have to be ready with proper homework.

| think, whatever dialogue there might be, it cannot be without taking into consideration the decisions arrived at
Shimla and Lahore. After that, you need not worry about the Agra Summit. Nothing has been produced there. It was
zero. From the Government's side, some Hon. Member quoted the comment: "India is zero and Pakistan is hero.' |
do not like to name it in such a manner. But | would like to say that ultimately the Summit at Agra is zero. So, we
need not take up this instance for our future discussions. Let there be a dialogue after dialogue. It is the only
solution. We would like to have good friendship with the Pakistanis. WWe would like to solve the problem regarding
Kashmir. It is an integral part of India. There should not be any discussions. | know about my friends from the
Congress Party. You may be angry over this because you have surrendered to Pakistan long back. Go through the
Constitution (Ninth Amendment) Act. After Supreme Court judgement on BERUBARI. It was an integral part of India.
But with that Amendment, the then govt. have separated it from the Indian Territory. At that time, Prime Minister,
Shri Atal Bihari Vajpayee, was very much vocal when he was in the Opposition, faught tooth & nail against 9"
Amendment. In this connection, | must name Shri N.C. Chatterjee. | must name Shri Tridib Chaudhury. | must name
Shri Arvind Ghoshal, Professor N.G. Ranga, Shri Tyagi, Shri Subimau Ghosh who faught against this 9t
Amendment These stalwarts protested. They took a fight against this Amendment to the Constitution. At this
juncture, whatever may have happened in the 50s, | must say that all the Members of this House should be
consulted because Kashmir is an integral part of India. It cannot be separated from India. That should be the point.
Just like BERUBARI the integral part of India, Kashmir should not be divided.

SHRI PRAKASH YASHWANT AMBEDKAR : Sir, | did not have any intention to speak after the hon. Minister of
Foreign Affairs has spoken. But | thought it my duty to speak and address the nation as | see the situation that will
develop in October. | am on a totally different line as far as the Agra Summit is concerned. In fact, the Minister of
Foreign Affairs was very candid in accepting certain facts. With all the attempts that they made to prepare an
agenda, they have failed.

Sir, I would not like to dwell on it but | will begin with what were the causes or reasons that the Hizbul Mujaheedin
were the first to call for a cease-fire. Everybody accepted that the brain behind the Hizbul Mujaheedin is the
Pakistan Government. May | ask the Government, and there they have failed to reply, as to what forced the Hizbul
Mujaheedin, who have been leading, as they say a freedom movement in Jammu & Kashmir, to come around and
say that we are ready for a cease-fire? What are those circumstances?

This House is entitled to know. The nation is entitled to know as to what forced the Hizbul Mujaheedin to come
around and say that they are ready for a cease-fire unilaterally that they have declared. There lies the genesis of
improvement of India-Pakistan relations. Had we waited for some time, | am of the opinion, that, the relations we are
witnessing of going down in the Agra Summit, would have a better prospect have we taken this exercise about four
or five months later then today.

I would just like to read one report, which has appeared in the Free Press Journal, Mumbai. This is not of today, but

of 19t September 2000. This is very important because this has a bearing on the behaviour of President Musharraf
during this visit to India. What does the report says? The report says:

"The country has to pay even more as foreign debt, which will increase by 100 million US dollars due to
devaluation. Pakistan"s external debt today stands at 29.5 billion dollars. The foreign exchange reserves
are paltry and they are to the tune of 1.35 billion dollars against 1.72 billion dollars last year."

There is a further report, which says:

"The remittance from the overseas during 1999-2000 were only 9.83 million dollars against 1.6 billion
dollars for the previous year."

Sir, this is as far as the economy of Pakistan in the year 2000 is concerned. Where is Pakistan"s economic position
today? Sir, the report further says:

"Pakistan debt has increased to 62 billion dollars and a foreign exchange reserve today is only 0.8 billion
dollars. Pakistan has to make the short-term loan payments during September round about 10 billion
dollars."

So, this is Pakistan"s position today as far as the economic and financial side is concerned.



Sir, | come down to other aspect, which is more important and that is the food conditions in Pakistan as far as they
are concerned. Pakistan"s total production of wheat -- | will give only for one crop -- is round about 20 metric million

tonnes per year. But what is the condition today? The Dawn, 13 March 2001 and this is what it has to report:

"The Provincial Authority has made it crystal clear to that the Federal Government, that irrigation water
was set to damage approximately about 30 per cent to 40 per cent of the wheat crop due to drought
conditions."

Sir, if we take into all this account, Pakistan has to import wheat this year, which they imported last year also.
Sir, there are other issues ...(Interruptions)
MR. CHAIRMAN : You should come to the main point.

SHRI PRAKASH YASHWANT AMBEDKAR : Sir, coming to the other point, | am just laying down my views. This has
not been spoken in the House. This is a line which has not been spoken in this House. Therefore, | request you
that this is a situation which we are going to face in October. Sir, | just want to lay ...(Interruptions)

MR. CHAIRMAN: Please be brief.

SHRI PRAKASH YASHWANT AMBEDKAR : Sir, | know that there is a constraint of time. Sir, if you would have
restricted the original speakers of each Party, | think, the last speaker would have got the time. Before reminding
the last speaker of the time, | think, the Chair should also remind the former speakers that they should also restrict
the time. Otherwise, there will be a situation where a few will speak and others will watch. | think, this should not be
a situation in the House.

Sir, there is another important issue which we have to take into consideration. All of us consider China to be a
friend of Pakistan. ...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI : Mr. Chairman, Sir, who is taking down the distinguished Member's views?
There is no member in the Officers' Gallery. It is a mockery of the Parliament ...(Interruptions) Is this the way you
treat the Parliament? ...(Interruptions)

MR. CHAIRMAN: The Minister is sitting here.

...(Interruptions)
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SHRIPRIYA RANJAN DASMUNSI : Sir, this is most unfortunate. The Government is treating the House in such an undignified manner.
| protest and condemn it. ...(Interruptions)

THE MINISTER OF ENVIRONMENT AND FORESTS (SHRIT.R. BAALU): Sir, the hon. Minister of External Affairs has just gone out
and he will be back shortly. ...(Interruptions)

SHRIPRIYA RANJAN DASMUNSI : You must have respect for the Member who is speaking. ...(Interruptions)

SHRIJ.S. BRAR : The hon. Minister of External Affairs has intervened and spoke for nearly two hours. It is his duty to hear what the
other Members are saying. ...(Interruptions) We have great regard for you. There is no problem. This is adding insult to injury. This is
such an important topic. ...(Interruptions) It is not an insult to any one political party. ...(Interruptions)

SHRIT.R. BAALU: | am taking the notes. The hon. Minister of External Affairs has just left and he will be back shortly. ...(Interruptions)
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Sir, China has been considered as a friend of Pakistan. In the year December, 2000, India, USA, Russia,
Kazagisthan and others had moved a Resolution of arm embargo in the Security Council. | just read out the news
that had appeared in the Hindustan Times.

"The Security Council Resolution co-sponsored by US, India, Russia, Kazakhstan called upon arm
embargo against Taliban and a ban on importa€}.. Subsequently, the UN Security Council appointed a
team for extensive control of arm embargo on Taliban. "

Sir, China also joined this move. By remaining absent, in the security Council on the date of voting and also by
allowing their soil to be used by the United Nations' observers as far as implementing this Resolution is concerned.
The IMF, World Bank, G-7 and P-5, all of them are not ready for either rescheduling the loans that have been given
to Pakistan. So, Pakistan will land in a situation where either in September or in October, they are most likely to be
defaulter. With the external balance of payment and just mentioned, situation of food conditions, what is going to be
the situation in Pakistan? When the world is moving in a direction of caging Pakistan to see that cross-border
terrorism or terrorism that is sponsored by Pakistan with the help of Taliban is stopped, India is moving in a different
direction by giving not only legitimacy to General Musharraf but also making him the darling of the Generals and the
hero of his country. The world is moving in one direction of caging Pakistan but on the other hand we are moving in
a direction of giving legitimacy to General Musharraf. | would like to know this from the Government. Was it a proper
time to call General Musharraf at this period when the Government of India is aware of the fact that during 90s, we
were defaulter on the external balance of payment, the same situation is arriving for Pakistan some time in
September or October when they are likely to be defaulter on the external balance of payment? Neither the IMF,
neither the World Bank, neither the P-5 nor the G-7 nor anybody has agreed to the rescheduling of their loans.
Within a short time, they have to pay 10 billion dollars by the end of September. A situation is arriving for Pakistan,
which we faced in the 90s. When we were defaulters on external balance of payment we had to accept every
condition put by the World Bank. As we know, along with China, along with US, when everybody is pressing
Pakistan against terrorism, we are in a better position to bargain at that time. Whey did we call it now? The point is,
when requested, General Musharraf was not agreeing for an agenda, we could have easily postponed this Summit,
and had it at a better time when it was suitable to India. When this was know to Hiz, was, not govt. of India aware of
the fact.

| visualise it was and | think that the Government would agree with me - that there are nearly about one crore of
Afghan refugees in Pakistan who have to be fed by the Pakistan Government. 44 per cent of Pakistan's population
is below the poverty line, that all imports to that country would be stopped after September for non-repayment of
loans and that there is a drought condition in Pakistan? Is it not a case where we would be expecting refugees from
Pakistan towards India? Is that situation not developing in Pakistan? If it is so developing, may | ask the
Government what forced it to hold the Summit in July without waiting for a situation where Pakistan would be
declared a defaulter and then ask them to sit down for the Summit?

Hon. Minister of External Affairs, would you let us know whether there was a hidden agenda? Would you let us
know whether you had a situation where Pakistan would be forced to accept cross-border terrorism and stop cross-
border terrorism? If they accepted the existence of cross-border terrorism and stopped it, we would have a situation
where we would have normality in Jammu and Kashmir and a normalisation of relations with Pakistan. As you very
well said, Pakistan's total identity and integrity depends on its anti-Hindu stand and anti-India stand and that is the
unifying force of Pakistan. But is it not the same case as far as your party is concerned? Is it not that anti-Muslim
stand and anti-Pakistan stands are the bases of political servival of your party? Do you visualise that by normalising



relations with Pakistan those bases are going to be eroded? Did you therefore trap Pakistan in a situation where
they would not be forced to have an understanding but where the Summit would fail?

Even if | might say that you have succeeded internationally, by meeting Mr. Talbott and putting across cross-border
terrorism as the major issue as far as India is concerned, by the Agra Summit we have once again brought in
Kashmir as the main issue. This, | say, has been the perception all around, of people | have met.

May | ask whether there was a local agenda before the Summit? If a local agenda was there why did you sacrifice
the nation when as we know China is moving against Pakistan, the US has already started moving against
Pakistan, G-7 has already started moving against Pakistan, P-5 has already started moving against Pakistan, the
IMF and World Bank have started moving against Pakistan and they have all started squeezing Pakistan to accept
the issue of cross-border terrorism? May | put it across that you had put your party agenda before the nation's as
far as the Agra Summit was concerned?
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"The MEA is not losing sleep over the reported statement of President George Bush, supporting
"freedom" of people from "Kashmir to Kosovo". "

FER W ABR B T A WISH WIS ¢, SHD g9 FAd aR w@ € AfF g 9 g € ofk #w v € 6 W e ok Wl gfran g
qe P FEER € AT 3 39 a1 I TE a9 21 A8 W [FereT Aed ad R w9

"In a speech to US troops in Kosovo yesterday Bush said, "we will pursue a world of tolerance and
freedom from Kosovo to Kashmir".

He repeated it again.
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‘Shrimati Vijay Kalia, mother of Capt. Saurab Kalia, Paramvir Chakra awardee, and Dr. N.K. Kalia, his
father said it was his hunch that despite frantic efforts, the issue of human rights violation committed by
the Pakistan forces during the Kargil conflict was not raised by the Indian leadership with Pakistan.'
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"Jehangir's public reply to Musharraf can teach our democrats a thing or two. Her statement says,
"General Musharraf does not have a monopoly on frankness and those who have struggled for
democracy and the rights of civil society are equally entitled to air their views. | have struggled for a
democratic system since the last 30 years and borne the brunt of four dictators."
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MR. CHAIRMAN : Hon. Members, the list of speakers is exhausted. The reply of the hon. Prime Minister will be
tomorrow after Question Hour. arre ®e &1 w7a @@ gan o1, 3@ & 12 b @1 f&de g3 8 78 gl
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